State Governments deal with various issues related with naxal problem in the respective
States. The Central Government supplements the efforts of the State Governments on both

development and security fronts through several ways.
Assessment ot conviction rate under SC/ST Act

259, SHRI NARENDRA KUMAR KASHYAP : Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government has made by assessment in the rate of conviction of caste inspired
crimes registered under SC and ST (Prevention of Atrocities) Act, 1989 during the year 2009-10;

(b) if so, the details thereof, State-wise;
(c) ifnot, the reasons therefor; and
(d) the steps being taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (a)
to (d) As per the information provided by National Crime Records Bureau (NCRB), the State/UT-
wise details of cases registered, cases charge sheeted, cases convicted, cases conviction rate,
persons charge sheeted and persons convicted under Prevention of Atrocities Act against SCs and
STs during 2007 -2009 are enclosed as Statement-1 & Il respectively. (‘Seebelow).

In this regard a detailed advisory dated 01.04.2010 has been issued by Ministry of Home Affairs
advising States/UTs to ensure vigorous enforcement of the Statutory provisions and legislations
relating to Crime against Scheduled Castes and Scheduled Tribes. The advisory also observes the
need to sensitize and train the law enforcement agencies in the implementation of Protection of Givil
Rights Act and the SG/ST (Prevention of Atrocities) Act, organizing legal literacy and legal
awareness camps, and setting up of fast track courts and special courts for speedy trial and

conviction in cases of crime against SCs/STs etc.
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Statement-f

Cases Registored (CR), Cases Chargosheated (CS), Cases Convicted (CV), Cases Conviction Aate (CVR), Persons Arrested (PAR ), Persons Chargesheeted (PCS) & Persons Convicted (PCV) Under SC/ST (Prevention of Atrocitios ) Act
only aganst SCs During 2007-2009

2007 2008 2000
SLMNo.  State CR GS cv CVvR PAR PCS PGV CR Gs oV CvR PAR PGS PCV CR GS GV CVR PAR PCS PGV
1 Andhra 1200 540 100 1.0 1566 1459 173 1383 460 54 13.4 1640 1484 145 1737 599 62 10.4 1621 1440 86
Pradesh
2 Arunachal 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 = 0 0 0
Pradesh
3 Assam 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 = 0 0 0
4 Bihar 19233 1240 93 13.9 3227 2532 142 2426 1318 158 20.2 3520 2888 254 2534 1276 103 10.8 3375 022 246
5 Chhattisgarh 150 122 54 38.0 72 374 137 139 151 53 3.1 325 325 N 107 125 27 23.9 139 139 04
6 Goa 0 0 0 = 0 0 0 2 3 0 = 3 3 0 0 0 0 0 0 0 0
7 Gujarat 328 306 [ 3.1 748 753 5 402 357 7 26 953 932 7 400 369 7 5.3 767 765 n
] Haryana 75 45 12 25.0 102 | 8 99 75 4 121 242 249 4 9 56 14 21.6 139 126 2
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SLNo. State 2007 2008 2000

CR GS (&Y GvR PAR PGS PGV CR GS GV CVR PAR PGS PGV CR GS (&Y GVvR PAR PGS PGV
17 Meghalaya 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 = 0 0 0
18 Mizoram 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 z 0 0 0
19 Nagaland 0 0 0 % 0 0 0 0 0 0 & 0 0 0 0 0 0 5 0 0 0
20 Orissa 554 429 37 9.5 906 834 77 702 502 2 6.9 678 e A6 652 398 14 5.2 748 730 33
21 Punjab 88 48 5 14.3 m 88 16 79 50 2 8.3 121 "7 5 n 50 5 9.3 161 180 10
22 Rajasthan 102 28 157 40,5 42 42 262 82 2 60 32 33 33 160 1o 23 43 41.3 33 33 124
23 Sikkim 0 0 0 - 0 0 0 1 0 0 - 5 0 0 0 1 0 0 0 0 ]
24 Tamil Nadu 1064 496 50 10.1 1366 1076 152 194 als A4 10.7 1538 1330 m 1047 509 43 8.9 1774 1656 128
25 Tripura 0 0 0 * 0 0 0 0 0 0 * 0 0 0 3 1 0 0.0 3 3 0
26 Uttar Pradesh N3 1738 10562 55.0 5901 5004 20666 3072 231 427 574 8689 6704 4546 2654 1933 1225 52.4 7322 5494 3870
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27 Uttarakhand 56 32 26 39.4 82 76 54 25 19 24 43.6 2 ] 57 33 24 9 34.6 43 42 5
28 West Bengal 1 1 0 0.0 3 3 0 8 3 0 0.0 8 3 0 10 3 0 0.0 10 6 0
TOTAL STATE Q795 6647 1814 26.1 18628 16482 4004 1565 7334 2121 311 21458 18391 6025 11109 6729 71 25.8 19306 16638 4910
29 A & Nlslands 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 z 0 0 0
30 Chandigarh 0 0 0 % 0 0 0 1 1 0 = 1 1 0 0 0 0 5 2 0 0
31 D & N Haveli ] 0 0 = 0 0 0 0 0 0 a 0 0 0 0 0 0 " 0 0 0
32 Daman & Diu ] 0 0 = 0 0 0 0 0 0 & 0 0 0 0 0 0 . 0 0 0
33 Delhi UT 24 13 3 375 16 13 5 34 18 3 60.0 14 18 2 31 16 0 0.0 7 16 0
34 Lakshadweep 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 0 0 0 ]
35 Puducherry 0 0 0 0.0 0 0 0 2 0 0 0.0 3 0 0 3 1 0 - 7 2 0
TotALUT 24 13 3 30.0 16 13 B 37 19 3 42.9 18 19 2 34 17 0 0.0 26 18 0
TOTAL ALL INDIA 819 6660 87 2.1 18644 16495 AD09 1602 7353 224 3a 21476 18410 6027 M43 6746 wn 5.8 1332 x5t 4910

Source ¢ Crime in India
Mote : Information on disposal by police and courts includes the information on pending cases from previous years also.
* Provisional data
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Statement-Il

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Cases Conviction Rate (CVR), Persons Arrested (PAR ), Persons Chargesheeted (PCS) and Persons Convicted (PCV) under SC/ST (Prevention of Atroaities ) Act

only against §Ts during 2007-2009

SLMNo.  State 2007 2008 2000
CH CS Cv CVR PAR PCS PCV CH CS cv CVR PAR PCS PCV CH Cs Cv CVR PAR PCS PGV
1 Andhra 303 190 2 15.3 282 243 21 258 106 8 6.1 323 309 15 326 139 12 12.2 347 261 20
Pradesh
2 Arunachal 0 0 0 o 0 0 0 0 0 0 5 0 0 0 0 0 0 = 0 0 0
Pradesh
3 Assam 0 0 0 = 0 0 0 0 0 0 2, 0 0 0 0 0 0 o 0 0 0
El Bihar 33 20 1 4.5 83 72 1 54 30 2 25.0 B84 Bl 2 31 22 El 2.0 49 60 12
5 Chhattisgarh 143 133 65 40.6 270 277 104 141 142 58 40.3 249 249 60 124 120 14 u.e 144 144 16
6 Goa 0 0 0 = 0 0 0 0 0 0 0.0 0 0 0 0 0 0 2 0 0 0
7 Guijarat 44 40 0 0.0 110 112 0 66 63 0 0.0 142 142 0 T 70 0 0.0 142 146 0
8 Haryana 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 = 0 0 0
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Sl.Mo.  State 2007 2008 2009°*
CR cs cv CVvR PAR PCS PGV CR cs cv CVR FAR PCS PCV CR Cs cv CVR PAR PCS PGV
17 Meghalaya 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 - 0 0 0
18 Mizoram 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 - 0 0 0
19 Magaland 0 0 0 " 0 0 0 0 0 0 8 0 0 0 0 0 0 - 0 0 0
20 Orissa m 74 12 13.0 194 191 16 141 92 4 8.5 130 132 5 80 89 3 8.1 154 152 4
| Punjab 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 - 0 0 0
22 Rajasthan 25 9 62 36.3 19 19 94 17 3 13 28.3 4 4 62 21 4 10 3.7 4 4 it
23 Sikkim 0 0 0 = 0 0 0 0 0 0 = 0 0 0 0 0 0 = 0 0 0
24 Tamil Madu 0 0 1 50.0 ] 0 3 1 1 0 0.0 2 2 0 17 14 0 . 51 51 0
25 Tripura 0 0 0 = 0 0 0 1 0 0 = 0 0 0 0 1 0 0.0 1 1 0
20 Uttar Pradesh 4 4 9 69,2 [ 6 14 9 7 7 63.6 18 18 24 2 0 7 50.0 4 0 13
- Uttarakhand 0 0 3 100.0 0 0 3 0 0 3 100.0 0 0 9 ] 0 2 0000 0 0 4
28 West Bengal 2 0 0 = 0 0 0 5 3 0 0.0 5 3 0 8 3 0 = 4 2 0
TOTAL STATE 104 855 0 5.9 1818 1753 410 1018 707 191 22.8 1840 1674 304 939 687 158 20.6 1566 1455 249
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20 A& Islands 0 0 0 - [ 0 0 2 1 0 - 1 1 0 1 0 0 - 0 0

30 Chandigarh 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 - 0 0

3 D& N Haveli 0 0 0 = 0 0 0 2 1 0 0.0 1 1 0 4 3 0 = 4 4

32 Daman & Diu 0 0 0 - 0 0 0 0 0 0 - 0 0 0 0 0 0 - 0 0

33 Delhi UT 0 0 0 . 0 0 0 0 0 0 . 0 0 0 0 0 0 0.0 0 0

34 Lakshadweep 0 0 0 2 0 0 0 0 0 0 2 0 0 0 0 0 0 z 0 0

35 Puducherry 0 0 0 > 0 0 0 0 0 0 X 0 0 0 0 0 0 a 0 0
TOTALUT 0 0 0 - 0 0 0 4 2 0 0.0 2 2 0 5 3 0 0.0 4 4
TOTAL ALL INDIA 104 855 20 %9 1818 1753 410 1022 09 19 22.7 1842 1676 304 944 690 158 20.6 1570 1459

Source : Crime in India
Mote: Information on disposal by police and courts includes the information on pending cases from previcus years also.

* Provisional data
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